5977 MAGHA 3, 1884 (SAKA)

1ﬁ,1‘: hrs,
MESSAGES FROM RAJYA SABHA

Secretary: Sir, I have to report
the following Messages received from
the Secretary of Rajya Sabha:—

i1) 'In accordance with the pro-
visions of rule 97 of the Rules
of Procedure and Conduct of
Business in the Rajya Sabha,
I am directed to enclose a
copy of the Special Marriage
(Amendment)  Bill, 1963,
which has been passed by the
Rajya Sabha ai its sitting
held on the 2lst January,
1963."

2} ‘In arccordance with the pro-
visions of rule 97 of the Rules
of Procedure and Conduet of
Business in the Rajva Sabha,
I am directed  to enclose o
copy ol the Limitaticn Xl
1963, which has been passed
ke the Rajva Sabha  at its
attine beld o the 218t Jan-
aary, 1963°

‘In wccordance with the pro-
visions of rule 97 of the Rules
of Procedurce and Conduct of
Business in the Rujva Sabhe,
1 am directed 1o enclose a
copy of the Delhi Reni Con-
trol (Amendment) Bill, 1063,
which huas been passed by the
Rajva Sabha at its sitting
held on the 22nd January.
1963

12.177 hrs.

BILLS LAID ON THE TABLE, AS
PASSED BY RAJYA SABHA

Secretary: Sir, 1 lay on the Table
of the House the following Bills as
passed by Rajva Sabha:—

11} The Special Marriage
({Amendment) Bill, 1963.
(2) The Limitation Bill 1863.

(3) The Delhi Rent Control
TAmendment) Bill, 1963,
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12.18 hre,

MOTION RE. COLOMBO
CONFERENCE PROPOSALS

Mr. Speaker: The hon. Prime
Minister.
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The Prime Minister and Minister of
External  Affairs and Minister eof
Atvmic Energy (Shri  Jawaharlal
Nehru): Sir. [ beg o move:

“That the proposals of the Con-
ference  of  six non-aligned
Nations held at Colombo beiween
the 10th and 12th of December,
1962, with the clarifications given
by the Delegations of Ceylon,
U.AR. and Ghana in the meetings
with the Prime Minister of India
and his colleagues on the 12th and
13th of January, 1963 laid on the
Table of the House on the 21st
January, 1963 be taken into con-
sideration.”
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